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(b) the number of posts earmarked as 
reserved quota posts for promotion of 
employees belonging to the Scheduled Castes 
and Scheduled Tribes in each grade and 
category during the same period, zone-wise; 

(cl whether the quota reserved for the 
Scheduled Castes and Scheduled Tribes was 
fully subscribed; and 

(d) if not, what are the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SAR-DAR 
BUTA SINGH): (a) to (d) Information is 
being collected and will be laid on the Table 
of the Sabha. 

"Cease and Desist" onler to companies 

332. SHRI SANAT KUMAR RAHA: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to state the 
names of the companies in respect of which 
the Monopolies and Restrictive Trade 
Practices Commission has passed ''Cease and 
Desist" order since. June  1975? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA): A statement is annexed 
giving the names of Companies against 
which the Commission passed orders since 
June,  1975. 

Statement 
Names of the Companies against zvhom 

the M.R.T.P. Commission passed "Cease and 
Desist" order since June, 1975. 

1. M's. Inchek Tyres Limited and 7 others. 

2. M/s. Tata Oil Mills Company  Ltd. 

3. M/s. Rallis India Limited ("Cease and 
Desist" order passed in respect of 
Agreement No. 1 only). 

1 
4. M/s. Waldies Limited. 

5. M/s. Tata Chemicals Limited. 

6. M/s. Modi Yarn Mills. 
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Registration of new firms 

333. SHRI SANAT KUMAR RAH A: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state the number of new companies in 
the private and public sector which have 
been registered under the Companies Act 
during the year 1975-7G and so far 
during 1976-77? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA): The number of new 
companies registered under the 
Companies Act, 1956 during the yeai 
1975-76 and during the 1st quarte of 
1976-77 in the public and privat sectors 
are as under:— 

 


